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3 	It was mentioned by Mr.Ashok Mishra,learned Stonding 
that 

CounselLiri this case the aplicant has  since been 

accommodated as S.P.M., Raghunathpuras per his Own request 

hag joined 	-tbe said office with effect from 22.6.1993, 
J L 

was also 	 by Mr.Bansidhar Guru,..a?,,cuttack. 

I There is no appearance on the side of the applicant. 

In view of the facts stated above,there is no further 

ground for intervention in this case and the case stands 

disposed of accordingly. 

Send a copy of this order to the oPposite parties. 
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